Total Number of Registered Labourers

Question No.*37 SH. RAM KUMAR, (MLA-INDRI): Will the Minister of State for Labour &
Employment be pleased to state the block-wise number of registered labourers in Distt. Karnal as

on date?

Reply of Shri Anoop Dhanak, Minister of State for Labour and Employment, Haryana

Total numbers of registered workers in District Karnal are listed below:

Q) Number of labourers in factories: 44,400

(i) Number of labourers in shops and establishments: 34,623

(iii) ~ Number of labourers in Haryana Building and Other Construction Workers Welfare
Board: 29,643

(iv)  Currently Block-wise data of labourers is not collected. However, Tehsil-wise data is

available regarding Haryana Building and Other Construction Workers’, which is as

below:
Assandh 2029
Gharaunda 4786
Indri 4040
Karnal 15293
Nilokheri 3495




NOTE FOR PAD

The Factories Act, 1948

The Act regulates the conditions of work inside factories. It is obligatory on
the part of the employer to provide for the health, safety and welfare to
the workers employed.

The Punjab Shops & Commercial Establishment Act,1958 (State Act)

It provides for the regulation of conditions of work and employment in
Shops and Commercial Establishments. It has provisions for welfare, health
and safety for workers working in Shops and Commercial Establishments.
The Punjab Labour Welfare Fund Act,1965 (State Act)

This Act provides for the constitution of the Labour Welfare Fund for the
financing and to carry on various activities conducive to the welfare of
labour in the State of Haryana. This Act requires contribution of Rs. 0.2 % of

earned wages (Maximum cap of Rs. 25/-) as employee share and Rs. 0.4%
of earned wages (maximum cap of Rs. 50/- ) as employer share per month.
The Employees Compensation Act,1923
The Act provides for payment of compensation to the employees and their
dependents in case of any disability or death caused by an accident arising
out of and in course of employment.

The Payment of Gratuity Act,1972
The Act provides for the payment of gratuity to workers employed in every

Factory, Shop & Commercial Establishments or educational institution

employing 10 or more persons on any day of the preceding 12 months.

The Payment of Wages Act,1936

The Act regulates the payment of wages to certain classes of persons
employed in factories / industries. The Act guarantees payment of wages in
time and without any deductions except those authorized under the Act.
The Minimum Wages Act,1948

The Act ensure payment of minimum wages and also provides for fixing
minimum rates of wages in certain employments.
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